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with and arc wholly dependent on the em-
ployee.

The term “Family” under the C. G. H. S.
includes the wife or husband, children, or
step children and parents who are mainly
dependent on and residing with the Govern-
ment servant concerned. A limit has, however,
been laid down for purposes of this rule on
the parent’s income which should not exceed
the maximum of Rs. 250/- P.M.

Though the Railway Medical Attendance
Rules exclude father, these do include un-
married or widowed sisters of any age or
brothers/step brothers under 21 years of age
and to a limited extent, private servants of
Railway employees, these privileges are not
enjoyed by the Central Government emplo-
yees under the C. G. H. S.

In view of thc above, the present is not
considered opportune time for further liber-
alisation of the Railway Medical Attendance
Rules.

Promotioh of Drivers Grade ‘B’
(North Eastern Railway)

%396, SHRI R. V. BADE: Will the
Minister of RAILWAYS be pleased to state:

(a) whether the Railway Board have issued
instructions that vacancies in the cadre of
Loco Foremen, Loco Inspectors and Power
Controllers should be filled up by promoting
Drivers Grade ‘B’ only;

(b) if so, whether over North Eastern
Railway, these vacancics arc being filled up
from Drivers grade ‘C’ in violation of the
instruction mentioned in part (a) above; and

(c) the remedial steps proposed to be
taken by the Administration in the matter?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) No.

(b) and (c). Do not arisc.

Erosion in Tiruchendur-Cape Comorin Area
in Tamil Nadu

5397. SHRI M. S. SIVASAMY: Will
the Minister of IRRIGATION AND POWER
be pleased to state:

(a) whether Tiruchendur-Cape Comorin
area in Tamil Nadu is being slowly and
steadily eroded by sea;
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(b) whether the world famous ancient
monuments on the sea coast are in danger;
and

(c) if so, what Government propose to do
in this matter?

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER (SHRI B. N. KUREEL): (a) and
(b). The Government are aware of the sea-
erosion problem in the Tiruchendur-Kanya-
kumari area in Tamil Nadu. The State
Government have only reported threat of
erosion to the ancient Subramanyaswami
Temple at Tiruchendur and not to any other
ancient monument.

(c) The State Government have proposed
protective works at Earmanthurai, Midalam-
thurai, Pallamthurai, Malamanakudi in
Kanyakumari district and at Manappadu in
Tuticorin taluk and the collection of field
data for formulating protective works to
arrcst sea erosion in the State, for which a
provision of Rs. 10 lakhs has been included
in the Flood Control sector of the Fourth
Plan of the State. The expenditure on these
works during 1970-71 was about Rs. 2 6 lakhs,
A provision of Rs. 4.5 Jakhs has been in-
cluded in the Annual Plan, 1971-72.

The Hindu Religious and Charitable
Endowment Department of the Government
of Tamil Nadu havc also prepared a scheme
for the construction of a protective bund on
the shore on the eastcrn side of the Subra-
manyaswami Temple at Tiruchendur., The
State Government had approached the Minis-
try of Education and Social Welfare last in
June, 1970, for financial aid to the tune of
Rs. 6,07,500/- for the scheme. The request
of the State Government was considered by
the Government of India but it was not
found possiblc to agree to the rcquest of
the State Government. The State Govern-
ment were advised to iackle the problem
themselves with the Cooperation of the
Temple authorities,

Programme for the Transportation of
Cardamom by Railway Wagons

5398. SHRI M. S. SIVASAMY: Will
the Minister of RAILWAYS be pleased to
state the programme chalked out to meet
the recurring shortage of wagons for carrying
cardamom ?
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THE MINISTER OF RAILWAYS (SHRI
HANUMANTHALIYA): No traffic in car-
damom is offered in wagon loads.  Small
quantities arc however, offered for despatch
at coaching rates from stations on southern
railway and traffic offered is cleared promptly.
The question of recurring shortage of wagons
for carrying cardamom docs not therefore
arise.
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Increase in number of Judges of High Courts

5400. SHR1 S. C. SAMANTA: Will the
Minister of LAW AND JUSTICE be pleased
to state:

(a) whether Government propose to in-
crease the number of Judges in the High
Courts in the various States; and

(b) if so, to what extent?
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THE MINISTER OF LAW AND JUS-
TICE (SHRI H. R. GOKHALE): (a) and
(b). 1t is primarily for the State authorities
to review the Judge strength of the High
Court from time to time with reference to
institutions and disposals and the arrears
to be cleared and to send proposals to the
Government of India for the appointment of
more Judges if necessary.  The expenditure
on the High Court being a charge on the
State revenues, the initiative has to come
from the State authorities. Proposals for
increase of Judge strength by one Judge
each for two High Courts are under consi-
deration.

Resolutions passed by the Western Railway
Mazdoor Sangh, Bhavanagar (Gujarat)

5401. SHRT P. M. MEHTA: Will the
Minister of RAILWAYS be pleased to state:

(a) whether Government have received a
letter (No. GEN/158/71-72, dated the 1st
June. 1971) from the Western Railway Maz-
door Sangh at Bhavanagar (Gujarat) on
Western Railway referring to three resolu-
tions which were passed at a Gencral Body
meeting of the Sangh held at Junagadh on
24th April. 1971; and

(b) if so, the reaction of Government
thereto?

THE MINISTER OF RAILWAYS (SHRI
HANUMANTHAIYA): (a) Yes, Sir.

(b) The three resolutions passed by the
Western Railway Mazdoor Sangh relate to
fixation of seniority of cartain employces of
the railway, provision of quarters for traffic
staff at Gandhigram and replacement of
A.C.C. roofs of the quarters by R, C. C.
roofing,

These demands are under examination,

Scrutiny by Vigilance Organization of
records at Ambala City Station

5402. SHRI BHARAT SINGH CHAU-
HAN: Will the Minister of RAILWAYS
be pleased to refer to the reply given to Un-
starred Question No. 3843 on the 24th March,
1970 regarding amount of claim paid by
Railways for loss of nine baskets of grapes
and state:

(a) whether the relevant record at Ambala
City Station has been seized and since





